
E UH H
(HIGH COURT OF ASSAM, NAGALAND, MIZORA

URT T WA ATI
M AND ARUNACHAL PRADESH)

No. Hq.vlr-62t202gillle Z lA
From

To,

Sub:

Ref:-

Smti Jayashree Bora,

Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati

Smti. Manju Bordoloi,
i/c District and Sessions Judge,
Lakhimpur, North Lakhimpur.

Dated Guwahati the I(
Restricted Holiday,

Your letter No. DJLl9547l2O24 Dated Og.t2.ZO24.

11,
December,2024

With reference to the above, I am directed to inform you that you have beengranted Restricted Horiday on 10,12.2024. The Addr. District & sessions Judge (FTC),
Lakhimpur, North Lakhimpur, and in her absence, the next senior most Judrciar offrcer avairabre
at the station will remain in charge of your Court and Office during your absence.

Madam,

JT. REG

Memo No .HC.vtt-62t2023il t66 s IA, dated / \+ ttz<
Copy to:

Yours faithfully,

e4-
GILANCE)

Ae Project Manager, Gauhati High Court.

]T. REGISTRAR (VIGILANCE'I .
6,'t"-


